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Central administrative Tribungi
Rrancipal Benohe e e ] ki

O.f. No. zo72/00

Few Delhi this the Lath day of December 1R

Honble mr. Justice Y. Rajagopala Reddy, YO (1)
Hon ble Mr., R.K. Ahooia, Member (49

Shri Shiv Kumar

S0 Late Shird Chandgi Ram Sharma
Section Officer, Raillway aAdmn .
R.G. (8) 111 Br. Rail Bhawar ,
Mew Delhi & 20 others as et
men of partiss .

~LPetitioner
(By advocate: Shri E.3. Maines)

Yersus

Shri O.p. Tripathi,
Secretary,

Mirnistry of Rai lways,
(Railway Board),

Rall Bhawan, Raisina Road,
Mew Delhi.

sesriclen
(By Advocate: Shri £, Josenh Sro,
with Ms. fAnjo Bhushan

ORDER (Oral)

I't is statsd by the learnad SERNIOr NS
for  the respondents that the Pay would be  fisxed in

arcordance  with the directions diven by the Tribunal

shartly . We, therefore, direct the respondents tea fim

the pay  as per the directions given by the  Tribunad
Within three weeks from today. The implementation is,
however ,  subject to the decision of i Wirit Petition
(Civil) Mo, H885/99 pending in the Delhi MHigh Court.

2. With this direction the CPods disposed

of
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